S STDEERNMENT OF JAMMU AND KASHMIR
LAW, JUSTICE AND PARLIAMENTARY
Civil Secretariat -
SrinagarlJammu

Notification
Jammu, the 31 December, 2019

8.0.6l - ineercise

. : of the powers conferred by sub-secti

;ecugntSZghu; the Code of Criminal Procedure, 1973, the éovim‘srﬁ;ﬂ?nh(;rzat?f

A];ppm Anoop Kunj.ar‘(KAS) Assistant Director Employment Kistwar & Incha /

exz:l;gt L‘.Ftliwour Commﬁsmner Kistwar to be the Executive Magistrate, who sg;
all the powers of an Executive Magis ithin his tern isdl

bl gistrate within his terntorial jurisdiction of

By Order of the Government.

Sdl-
(Achal Sethi)
Secretary to Government,
Department of Law, Justice and Parliamentary Affairs

No. LD (P)2009/Misc-1/Kistwar Dated - 31-12- 2018

Copy fo the:-
1) Secretary o Govemment, Revenue Department.

2) Divisional Commissioner, Jammu.
3) District Magistrate, Kistwar. This is with reference to his letter No. 1871-72DM/K dated

26-12-2019
4) General Manager, Govemnment P

of the Government Gazette. : '
5) SO section, Department of Law, Justice and Parli

ress, Jammu for publication in an extra ordinary issue

amentary Affars. (W 7.5.C)
W

aseem Ahmed one)

Assistant Legal Remembrancer,
Department of Law, Justice & parliamentary Affairs.



